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About old ~ge pension, many sta-
·. tes ... 

SHRI · RAMAVATAR SHASTRI: 
· How many? 

SHRI P. K. THUNGON: That, I do 
- not have at the moment because l 

was concerned only ~ith the recom-
- mendations; I do not want to give 

him a wrong figure. Many States ar.e 
impl men .ing it. So far a8 the amount 
is concerned, in some States i is less 
than Rs. 60/- and in some states it 
is more than Rs. 60/-. 

SHRI RAMAVATAR SHASTRI: 
- No; it is less; Bihar is giving only 

Rs. 30/-. 

SHRI P. K. THUNGON: As I have 
· said, in ~me States it is Jess than 

'Rs. '60/- ana insome Sta:te5 rt i more 
- than Rs. 60/-. 

SH1U RAMAVATA.'R. SHASTRI: 
· Which ate those States? 

SHRI P . K. THUNGON. I have al-
teady replied aoout t4aat. 

SHRI RAMAVATAR Sl:I~STRI: 
. It is misleading. 

~tff ·"'"tt : ~ar ~rr f~ 
t sn;:w- qi: it~ ? 

~ . Ril:~~ 

Sir, I have read the rape 29 points 
" which are exhaustive but it misses 
· · out ,one of the most important social 

welfare progra~mes which his Minis-
try and he are c:Jirec.tly responsible 

· for an':i which is 'there in the Direc-
. tive P : inoiples of the Constitution-

and that js p~obi:bui.on. That is mis-
sing> from this list of 29 points. Does 
tnis mean that ~e Government has 

· ·decided to give up seeking to imple-
ment .prohibition? I would like him 
to make clear the Governt)lent$ 'posi-
tion on this impottant $OCia1 welfare 
programme. 

.PROF. J4.ADHU l)ANDAVATE: 
He will drink to the health of prohi-
bition: 

SHRI P. K. THUNGON: R gard-
ing prohibj i n. · t~ugh nothin has 
been mentione.d here ... 

DR. SUBRAMANIAM SWAMY: 
Why? 

SHRI P. K. THUNGON: I can 
assur th hon. Member r.aat the 
.errunent is equally awere of the im~ 
portance of this programme ... 

DR. SUBRAMANIAM SWAMY: 
Sir, what is · he meaning of ',equally 
aware'1 It is not there in t 20· 
points. It does mean that it does not 
get priori . Do you drink yourself? 

MR. SPEAKER: Next questit>n-
Shri Ram·'bhai Mavani . . . Then 
Sllri Arn.a Roypradhan. 

SHRI AMAR ROYIPRAPHAN: 
Question No. 358 ... 

:M:R. SPEAKE : Qu tion o. S68 
-Railway. 

•353. SHBI AMAR ROYPRADP.BAN: 
Will the Minister of RAILWAYS be 
pleased to tate: i 

( a) whether Governn;ient ha . ta-
ken any decision to construct a new 
railway line from Assam to Meghalaya 
border·; 

(~) if so, the details faereof; and 

(c) af not, the reasons therefo:? 

TJ:iE DEPUTY MINISTER IN 
THE STRY . OF M.ILWAYS 
AND THE 1-DEPltRTMENT OF 
P ARLIA NT ARY AF.FAIRS (SHRI 
MA.LLIKARJUN): (a) to· (c). Per'b.ape 
the Hon'ble Member is referring t,o the 
cpnatruction of Gauhati---J3ordua-
Bumihat new BG railway line. Megha-
lay a, ·state Government's proposal to 
terminate thls rail Jink at' Bordua 
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(a p1ae\::; neat' m-Me1halaya bor .. 
der) 1 m:sc.ead of at .Burnihat, is cur-
rent1y under aeitive consideration. It 
is -expected that a decision will be 
taken shortly. 

I 

SHRI AMAR ROYPRADHAN: You 
will agre with me that this region, 
that is the · North .Eastern Region, is 
mos backward ... 

SPEAKER: I only disagree 
with you duri.n the Zero Hour; 
otherwise, I always agree. 

SHRI AMAR ROYPRADHAN: 
And it is also most backward in the 
mat.er of railway lines and also rail-
way administration ... 

HON. MEMBER: We have no 
r ilw y line. 

SH I AMAR ROY PRADHAN: 
This i a simple and evas.ive reply 
t t 'i is under active consideration.' 
sir, I have got th ee replies-one in 
USO, one in 1981 and one in 1982. The 
iates one, that is the 1982 reply is 
dated 15th July 1982. In every reply 
the 1 n. Minister said that dt is under 
acti e consider tion. I 'do not know 
1ow long this active consideration 

will o and whether it will end in 
the 1 th century or the 20th century 
or t e 21st century. Certainly, the 
hon. Minister can say that there is 
some difference between his previous 
reply and this reply. And this is that 
previously there was a proposal to 
construot a railway line from Gauha i 
to Burnihat--a BG railway link of 
28.21 km. Now it has been changed 
and it is now from Gauhati to 
Bordua. 

So I would like to know fro,m the 
hon. Minister why it has been cur-
tailed from G~uhati to Burnihat t~ 
Gauhati to Bordua and why the pro-

O al of · the North Eastern Council, 
that is, let ithere be a railway line 
fr Gauhati to Burnihat has not 
been, accepted. 

$H I Mi\LLIKARJUN; Sir, 'ac-
I tive ,consideration' means to reacti-
vate tlhe co~ideration. 

Slr, in this case, what happened iis 
that t e · rime · Minister in 1974 ook 
a decision that this North Eastern 
Region must .be developed and the . 
communication system must be deve-
loped so much so that development 
can take place. As a consequence of 
that, there were six lines which have 
been app.~oved and the Planning Com- · 
missiion also has given its concurrence ·· 
and tlhi is one oLth'e lines-Gauhati . 
to Burnihat in Megh'alaya connecting; 
Assam area and Meghalaya. This is 
a 28 km. line which has been appro. 
ved by the North Eastern Council 
and the .Planning Commission. 

l3ut, Sir, the Chjef !Minister of Me-
ghalay -I mean to say, the G,>vern- · 
men of Megbalaya want that 
this terminal shoul<i not be Burnibat 
but it should be Bordua which is 
j us ~ two ~m. fr<>i:n the A sam Bor-
deF whereas Burnihat is almost 10 · 
miles from Assam-Meghalaya Bor-
der. The State Governm~nt 'bas be- · 
come n ob t cle. and the State Gov-
ernment, again, even after re.peated · 
per uasion, wants that the terminal 
should be only at Bordua. -The re -
sons have also been given but these · 
were contested by the North-Eastern 
Council. The North-Eastern Couneil 
is firm that this new line must be ter __ 
minated at Bu niliat. So much so, to-
day, we could not make any progress. 
On the contrary we made ,progress in 
the other five lines in ithe North-
Eastern region. At t'he moment the 
matter about the dispute -0f the ter-
minal at Burnihat has been referred 
back to the Ministry of Railways 
whether we should ld'rop this propo-· 
sal or to go ahead with it. What the 
Railway Ministry has done is that it 
has now referred this matter to the--
Home Minister to the Plannin," Com-
mission to the Ca bin et Secretariat 
and o the Government of Mtghalaya 
to give thier final concurrence as to · 
whether we should go .ahead with this 
line or we hould drop this propo$al. 



Oral Answers OV MBER 4. 1982 Oral Answer 

SHRI AMAR ROYPRADHAN: 
Sir, .the North-E'astern CoWl.cil's 
.1·ecom.mendation !has been neglected 
totally. Also the Planning Comm.is-
.sion' repor..: has also been neglect d 
. by the Railway Ministry. However, I 
would like to know whether a tech-
noeconomic su.cv,ey •.aas been made bY 
the Railways to have a line from 
G· uhati to Burnihat. If o, what is the 
--estimated cost of tpis line. 

-SHRI MALLIKARJUN: A survey 
has en made and the cost of ,this 
line now ·s about Rs. 14 crores. We 

-:have also sPent some money about 
Rs. 70 lakhs ha .been spent. The sur .. 

ey 1bas b n completed. 

Therefore, we are prepared to cons-
;uq this line. Fund is also no prob-

lem because we have to pay ~ial 
.attention to this. In this context I 
would like to mention here that our 
Prime Minister has -taken a special 
vi w o far as North-Eastern Re-
-gron is concerned. ~Y not going tnto 
'the convent'ona1 way of allocation of 
-finances they have taken up this line. 
Our conventional system is this. Un-
less it is remunerative we do not go 
· in for th line. Here. whether iit is 
-Temunerative or unremunerative be-
. cause of development of the backward 

region of North-Eastern Region, this 
bas been taken up and the Lines have 
been cleared. This is the position. 

SHRI SONTOSH MOHAN DEV: 
The peculiarity is t.oat one State is 
given the . line. They are not taking 
i up. In the States of Tripura and 
Mizorarn~ my coostituency-Gauha i-
is connected by three hill ections with 
prac~icaDy 36, tunnels and, at our 

:request. in the Railway Budget, it was 
announced that the techno-ec-0nomic 

. survey for a br.oa'dgage line from 

.'J aggi Road to Badarpur · would be 
-made. May I know from the hon. ML 
-roster- what is the present position 
:and whether tl'll19° 1s also under the ac-
tive consideration of G1>vernment? 

SBRl .. MAl.,.tlXARJUN: Th~ugh 
-this does tiQt · eon.ce;n this question, 
:Since the hon. Member desires to' 

elicit some information the_.:e is a 
proposal to have a survey from Jaggi 
Road to Badarpur. 'l'he urvey is now 
under progress. Th railways have · 
nt.·us.ed this work to RITES . 

vocati0na1 Edu tion 

*359. SHRMATI JAYANTI PAT-
NAIK: Will the Minister of EDU-
C TION AND CULTURE b plea cd 
to lay a statemen showing: 

(a) the year of introduction of the 
sc.ileme 1by Government to vocationali-
se education; 

(b) the names of States where such 
a scheme has been laW1ch d; aild 

(c) the details of programme un-
dertaken in different Stat s und t he 
above scheme? 

THE DEPUTY MINISTER IN 
THE MINISTRIES OF EDUCATION 
AND CULTURE AND SOCIAL 
WELFARE ( HRI P. K. THUN-
GON): (a) to (c). A statement is 
laid ·on the Table of the Sabha. 

tatement 

The impor ance ot vocationali ation 
of school educat~on has been empha-
sised since long. But ,it being advo-
cated on a national scale as a p t o! 
the 10+2 system only since 1'975. 

The following Stat and Unio Ter-
ritories have so far int oduced voca-
cf:ional courses at the 2 stage (The 
year of introduction of these courses 
is given in parenthesis). 

Andhra Pradesh (1979), Gujarat 
(1977), Karnat (1977) 

1 
Malia-

rashtra (1978) Tamil Nadu (1978) . 
West Bengal ( 1976) 1 A & N Islands 
(1980). Dadra .& Nagar Haveli 
(1978.), D~lhi ( 1977). Goa, Dam.an 
& Diu (1981) and Pondiehetry 
{1978). 

Keeping "m view · the socio-eoono-
mic needs of the area, the States/ · 




